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   COURT NO. 32      

   HON'BLE MR.JUSTICE SACHIN DATTA 

 

CLICK HERE TO JOIN V.C. 

 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc6  

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

sachin.sharma@dhc.nic.in 

 

 
 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

99 W.P.(C)-5154/2024 
CM APPL. 21097/2024 
CM APPL. 21098/2024 

ADANI RENEWABLE ENERGY 
SEVEN LIMITED  
V/s SOLAR ENERGY 
CORPORATION OF INDIA LTD. & 
ANR. 
  

DEVIKA MOHAN  

 OTHER DETAILS OF ADVOCATES: 
RISHI AGRAWALA, DEVIKA 
MOHAN(ANKIT.BANATI@AGLAW.IN, 
DEVIKAMOHAN6@GMAIL.COM)(9810188705)(PETITIONER) 
SOLAR ENERGY CORPORATION OF 
INDIA(CORPORATE@SECI.CO.IN, 
SUNIL.MEHLAWAT@SECI.CO.IN, SECY-
MNRE@NIC.IN)()(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 
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